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companies harv* received e*emption 
i t  guch. However, two ceanpanies re
ceived relief under clause 15 of the 
Merged States (Taxation Concessions* 
•Order. 1MB anA a third company re> 
.cefcred the benefit of Section ISC of 
the Indian Income-tax Act, 1922
. staff la the Ministry of Education

MOT Shri O. C. Sharma: m il the 
-Minister of Edaoatkn be pleased to
rotate.

(a) the number of Assistants and 
Cterks at present m the Ministry of 
Education and its subordinate offices 
in Delhi and outside Delhi, separately, 
and

(b) the number of such employees 
unong them belonging to Scheduled 
rCastes and Scheduled Tribes?

The of Education (Dr. K.
L. ghrimali): (a) and (b) A state
ment is laid on the Table of the Lok
■qaKha [See Appendix IV, annexure 
No 66]

Corruption among Policemen
HU. shri D. C. Sharma: Will the 

Minister of Home Affairs be pleased 
to state

(a) the number of policemen serv
ing under the Central Government 
who were arrested and convicted on 
charges of corruption during the 
penod from July 1958 to February 
1959, and

(b) the number of policemen who 
were given rewards for rendering 
meritorious service during the same 
penod?

A o  MtoJstsr al Hama Affairs (Shri 
<G. B. Past): (a)

Ai rawed . • , • • n
Convicted (from July 1958 to 31st 
January 1959) „  None

(b) 53» <°° >
Daolatabad Fert

MC9. Shri Pangarkar: Will the 
Minuter of Sehnflte Besaanfe and 
Onltaral Affair* be pleased to state'

(a) the amount spent on the main
te n a n c e  of the Daulatabad Fort 
during 196849; and

<b) tfca amount proposed to he fl»ant 
during 1959-60?

Th* Deputy MUaister of fWe»t®e 
Beaearch awl Cultural Affairs (Dr. 
M. X . Dae): (a) Rs 60S (Upto Decem
ber, 1958)

(b) Ha 8,090 sabject to funds being 
voted by Parliament

Excavations in Nander Distrtet
m o  Shri Pangarkar: Win the

Minister of Scientific Research and 
Cultural Affairs be pleased to state*

(a) whether any excavations were 
recently carried out in Nander District 
of Marathwada Region of Bombay, w 
and

(b) if so, with what result*
The Deputy Mhitsfrr of SdentMs 

Beaearch and Col torsi Affairs (Dr.
M. M. Das): (a) No, Sir

(b) Does not arise

Concession t» Scheduled Caatea and 
Scheduled Tribes and other Backward 

Classes
2911. Shri A. K. Gopaks: Will the 

Minister of Home Affairs be pleased 
to state the amount of Central sub
sidy or grant given to each of the 
State Governments during 1938-59 so 
far for giving Scheduled Cashes, Sche
duled Tribes and Other Backward 
Classes students, the following con
cessions

(I) Fee concession.
(II) Scholarship payment.
(in) Money for purchase of books,
(iv) Hostel accommodation and con 

cession in hostel rates, and
(v) Subsistence allowance or any 

other auch concessions’

The Deputy Minister of 
Affairs (Shrissati Alva): A statem-nt 
showing the Central assistance propos
ed to be given to the Stats Govern
ments during the current financial 
year for the group •Educational 
Schemes’  which mostly comprises Of




